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DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)
F. No.17/CFD/Legal-Misc/23-24/ Date: 08.04.2024
To,
The Registrar,
The National Green Tribunal,
Principal Bench, Faridkot House,
Copernicus Marg, New Delhi - 110001

E-mail: judicial-ngt@gov.in

Sub: ATR with respect to Hon’ble NGT order dated 14.03.2024

ACTION TAKEN REPORT ON BEHALF _ OF
DY. CONSERVATOR OF FORESTS (CENTRAL) APROPOS
TO HONBLE NGT ORDER DATED 14.03.2024 IN
O.A: 335/2023 TITLED AS “PRAMOD TYAGI & ANR VS.
STATE OF NCT OF DELHI & ORS”

MOST RESPECTFULLY SHOWETH:

The present action taken report is being filed in compliance of
Hon’ble NGT (Principal Bench) order dated 14.03.2024 in O.A:
335/2023 titled as “Pramod Tyagi & Anr Vs. State of NCT of Delhi
& Ors” apropos to violation of tree felling/transplantation
permission of 495 (327 Felling + 168 Transplantation) Nos of Trees
granted to the Spl. Commissioner (Transport) Transport
Department, GNCTD 5/9 Under Hill Road, Delhi — 54 vide
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permission dated 18.12.2019 for construction of Cluster Bus Depot
No. 01. A copy of the tree felling/transplantation permission dated
18.12.2019 along with Terms & Conditions of the same application
is annexed herewith as Annexure — ‘A’.

It is submitted that a letter dated 22.03.2024 was issued to the
Deputy Commissioner, DTC Secretariat, 5/9 Under Hill Road,
Delhi — 110054 scheduling a joint inspection apropos to tree
felling/transplantation permission accorded vide permission dated
18.12.2019 for construction of Cluster Bus Depot No. 01. A copy
of letter dated 22.03.2024 issued to the Deputy Commissioner, DTC
Secretariat, 5/9 Under Hill Road, Delhi — 110054 is annexed
herewith as Annexure — ‘B’.

However, it is pertinent to mention that no response was
received on behalf of Transport Department to join the exercise of
joint inspection with reference to status of trees transplanted
(168 Nos of Trees) and compensatory plantation carried out by
Transport Department as per tree felling/transplantation permission
for construction of Cluster Bus Depot No. 01 accorded vide
permission letter dated 18.12.2019.

Thereafter, in pursuance of aforementioned letter dated
22.03.2024 issued to the Deputy Commissioner, DTC Secretariat,
5/9 Under Hill Road, Delhi — 110054 for scheduling Joint
Inspection a final reminder vide e-mail dated 03.04.2024 was issued
to the Special Commissioners, Transport Department (GNCTD) and
the Dy. Commissioner, Transport Department (GNCTD). A true
copy of e-mail dated 03.04.2024 issued to the
Special Commissioners, Transport Department (GNCTD) and the
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Dy. Commissioner, Transport Department (GNCTD) is annexed
herewith as Annexure — ‘C’ COLLY.

Consequently, a joint inspection in reference of Tree
Transplantation permission of 168 trees granted vide permission
letter dated 18.12.2019 was carried out by officials on behalf of
Central Forest Division, Department of Forests and Wild Life
(GNCTD) along with Section Officer, DTC Secretariat, Transport
Department (GNCTD) on 04.04.2024. During the course of joint
inspection the following observations were identified and content
regarding the same is provided hereunder:

“2). 168 (One hundred and sixty eight) nos. of trees were transplanted (as per
permission letter dated 18.12.2019) out of which 89 (Eighty Nine) nos. of

trees were identified at the transplantation site.

3). Out of 89 (Eighty Nine) nos. of transplanted trees which were

found/identified during jbint inspection:-

(a). 27 (Twenty Seven) Nos. of transplanted trees were observed to be in good

condition.
(b).62 (Sixty Two) Nos. of trees were observed to be in dried condition.

(c). No Tree Numbering has been observed on the transplanted trees.

(4). Official on behalf of Transport Department is unable to provide
identification of remaining 79 (Seventy Nine) Nos. of Trees at the site of Tree

Transplantation.”
A true copy of Joint Inspection Report dated 04.04.2024 is annexed
herewith as Annexure — ‘D’.

In view of the above facts and observations made vide the
aforementioned Joint Inspection Report dated 04.04.2024 an order
dated 08.04.2024 has been passed by the undersigned directing
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A

Transport Department to carry out Compensatory Plantation of
Seven  Hundred and  Five (705)  Nos  of trees
(ie. 141 Nos of trees x 5 times) in lieu of failure to carry out
transplantation of 141 trees apropos to tree felling/transplantation
permission dated 18.12.2019 for construction of
Cluster Bus Stand — 1. A true copy of Order dated 08.04.2024
passed by the Dy. Conservator of Forests (Central), Department of
Forests and Wild Life (GNCTD) is annexed herewith as
Annexure — ‘E’,

It is humbly submitted that Central Forest Division has the
highest respect and regard for the orders of this Hon’ble Tribunal.
The present report along with its annexures is being placed before

this Hon’ble Court for its consideration.

A,
Dy. Conservator of Forests

Central Forest Division/Tree Officer
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To

Sub: Permission for felling/transplantation of 495 no. of trees for construction of cluster

hereby informed that permission is granted for felling of 327 no. of trees & transplantation of
168 no. of trees for construction of cluster bus depot at Burari, Delhi, subject to the satisfaction
of the terms and conditions hereinto specified.

thousand only) vide payment DD No. 548343 date 31.10.2019, from The State Bank of India, Old
Sectt, Delhi has been received.
Terms & Conditions

5 Annexure - ‘A

GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

Date: 49, 19,0049

The Special Commissioner (Transport),
Transport Department, GNCTD,
5/9, Under Hill Road, Delhi-110054.

bus depot at Burari, Delhi.

Witlt reference to your application dt. 13.06.2019 on the subject noted above, you are

The required security deposit of Rs. 2,82,15,000/- (Rs. two crore eighty two lakh fifteen

1.

i

‘hs indicated at serial number 6 above, the Tree Of

Jand revenue and take suitable action as per DPT

Permission for felling/ transplantation of trees is granted at your risk and without prejudice
to the claim (s) of any other person/s who may be having any right (s) over the land or the”
ot g .

Felling/ transplantation of tree/s shall be completed within 30 days of issue of this letter.
Material produced_,\gom trees shall not be disposed without permission of the Tree Officer.
Progress report of felling & transportation shall be submitted 1gh Inspection Officer
concerned along with complete details of tree. You are request ytimate this office at
least 3 days in advance before starting the removal of felled tr
The timber/wood arising out of felling shall be auctioned by s
be deposited as revenue to the Government Treasury. Lops
transported to the nearest public crematorium managed by M
at his expense. He shall submit copy of the receipt obtained.
office immediately thereafter. . r
The compensatory plantation of ten times the ‘numby
felling/ transplantation shall be planted at Transport Auth
Mandi, Delhi. Indigenous 4950 nos. of 6-7 ft. tall saplings of
Gular, Pilkhan, Neem and other suitable sps. should be com
9 months from the date of issue of this order and suce
(seven) years. The completion of plantation -shall
photographs. R
In the event of failure on the part of the permit hol

ency and proceeds shall
ising out of trees be
proper receipt and
matorium to this

- permitted for

saplings and recover the cost thereof from the p
the security deposit made by the permission hol¢

£nel: (Enumeration list of trees)
(Felling of 327 trees+ transplantion of 168 trees)
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Annexure - 'A'
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Copy to:-
1. The Conservator of Forests, Vikas Bhawan, A-Block, 2nd Floor, L.P. Estate, New Delhi-02 for -
+ informagion. ) ;
"5 gh. Ravinder Kumar, LO. for information and néces.s,qgg.,_g\ggiqn.

i
5
T
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7/ Annexure - 'B’

GOVT. OF NCT OF DELHI (Most Urgent)
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011~ 23853561)

F. No. 44/DCT(C)/DPTA/Ofence/2021-22/ ey - 12, 004, Dated:- 19_\3\ 2070

To,
The Deputy Commissioner
Sh. Yogesh Jain, DTC Secretariat,
5/9 Under Hill Road,
Delhi-110054.

Sub:- Regarding Joint inspection of compensatory plantation done against tree
felling/transplantation permissions of Cluster Bus Depot at Bu rari- reg.
Ref: 1.This office letter F.No. 1SI’NFDH‘C/FeHingIZO19~20/573 dated 13.12.2019.
2. Your office letter F. NO. 323/DC/DTC Sectt./2024/194/16193 Dated 07/3/2024,

May kindly se¢ this office order dated 13.12.2019 referred above wherein permission
for transplant/felling of 495 Nos. of trees was granted under the provision of DPTA, 1994
with certain Terms and conditions listed at point 6 . e. The compensatory plantation of ten
times the number of trees permitted for felling/transplantation shall be planted at Transpor!
Authority premises Burari & Dera mandi, Delhi. Indigenous 4950 nos. of 6-7 ft. tall saplings
of species suh as Arjun, Jamun Gular, Pilkhan, Neem and other suitable sps. Should be
completed by the applicant within 9 months from the date of issue of this order and
successfully maintain the plantation for 07 (seven) years. The completion of plantation shall
be intimated fo this office along with photographs. -

In this regard, you have submitted a letter dated 7/3/2024 wherein at point no.(Il) it has
been mentioned that planation of 1000 Nos. of trees saplings has already been carried out

during February, 2020, June & August 2022 at Burari Complex and 4150 Nos. of saplings

will be planted at Dera Mandi after re-tender.
Therefore, you are requested to depute an official concerned from your office to carry

out a joint inspection of compensatory plantation site at Burari Complex within 03 days of
. receipt of this letter. Sh. Sachin, Beat In-charge (9654634380) of this office is hereby

deputed for inspection of the same.
This may be treated as most urgent.

B
Dy. Coystivator of Forests
Central Forest Division/Tree Officer

Copy to :-

1. Tree Cell, for information and necessary actions.
5 Sh. Sachin, F.G. for necessary action.

B! M
'tox]/of Forests
[Tree Officer

Dy.
Central:Fo
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" 081042024, 11:00 - | 8 =t ANNexure - 'C' COUrg
Email . DCF Central, Govt. of Delhi

snection of compensatory plantation done against tree
imission of Cluster Bus Depot-I at Burari.

Fwd: Regarding
felling/transp

‘From : VIPUL-

_ ' «dcfcentral-gnctd@delhi.gov.in> Wed, Apr 03, 2024 03:21 PM
Subject : Fwd: R ‘

] oint Inspection of compensatory 21 attachment
planta ne against tree felling/transplantation
permission: of Cluster Bus Depot-I at Burari.

To : dctptyjain@gmail.com

Sir/Madam,
This is in reference to letter dated 272.03.2024 issued by the office of DCF(Central)
to the Deputy commissioner, DTC Secretariat, 5/9 Under Hill Road, Delhi-54 and also
apropos to ongoing matter before the Hon’ble NGT i.e O.A No: 335/2023 titled as
Pramod Tyagi Vs Transport Department.

Furthermore, this is to inform you that joint inspection of sites of
Compensatory Plantation/Transplantation has been directed vide the aforementioned
letter. However, no official on behalf of Transport Department has joined the joint-
inspection even after constant telephonic reminders (Sh. Shubhash and Sh. Tarun)
made by Central Forest Division. It is pertinent to mention that in present instance,
lackadaisical attitude of officials of Transport Department shall be dealt with strictly as the
present join-inspection is directed to be carried out in pursuance of orders passed by the
Hon'ble NGT in O.A No: 335/2023 titled as “Pramod Tyagi Vs Transport Department”

* Furthermore, joint inspection of the site has been rescheduled on 04.04.2024
and in case of failure on behalf of Transport Department to join the joint inspection of the
site of Compensatory Plantation/T ransplantation, inspection of the site shall by carried out
by officials of Central Forest Division itself.

Enclosed Letter dated 22.03.2024 issued vide F.No. 44/DCF©/DPTA/offence/2021-
22/12097-99. ~

With best regards,

Dy. Conservator of Forest(Central),
Department of Forests & wildlife,
Govt. of NCT of Delhi

- transport department.pdf

" 335 KB
‘ From : VIPUL PANDEY <dcfcentral-gnctd@dethi.gov.in> Wed, Apr 03, 2024 03:17 PM
Subject : Regarding Joint Inspection of compensatory 21 attachment

plantation done against tree felling/transplantation
permission of Cluster Bus Depot-1 at Burari.

To : commtpt <commtpt@nic.in>, scotplgtpt@gmail.com,
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Annexure - 'C' COLLY


4/2024, 11:00 ' Email
This is in reference to letter dated 27.03.2024 issued by the office of DCF(Central)
to the Deputy ¢ siimissioner, DTC Secretariat, 5/9 Under Hill Road, Delhi-54 and also
apropos to on Jatter before the Hon'ble NGT i.e O.A No: 335/2023 titled as
Pramod Tyagi ansport Department.
hermore, this is to inform you that joint inspection of sites of
tl'on/Transplantation has been directed vide the aforementioned
RN fficial on behaif of Transport Department has joined the joint-
+ inspection even: after constant telephonic reminders (Sh. Shubhash and Sh. Tarun)
made by Central Eorest Division. It is pertinent 10 mention that in present instance,
lackadaisical attitude of officials of Transport Department shall be dealt with strictly as the
present join-inspection is directed to be carried out in pursuance of orders passed by the
Hon’ble NGT in O.A No: 335/2023 titled as “pramod Tyagi Vs Transport Department”
Furthermore, joint inspection of the site has been rescheduled on 04.04.2024
and in case of failure on behalf of Transport Department to join the joint inspection of the
site of Compensatory Plantation/Transplantation, inspection of the site shall by carried out
by officials of Central Forest Division itself. ' :
Enclosed Letter dated 22.03.2024 issued vide ENo. 44/DCF©/DPTA/0ffence/2021—
22/12097-99.

Compensatory
- letter. Howeve

With best regards,

Dy. Conservator of Forest(Central),
Department of Forests & Wwildlife,
Govt. of NCT of Dethi

e transport department.pdf
" 335KB

R RN R
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10 Annexure - 'D’

Joint Inspection Report

Sub: - Joint Inspection report in reference of Tree Transplantation permission of 168 trees granted vide
permission letter dated 18.12.2019 issued through F.no.18/NFD/TC/Felling/19-20 - reg

Date of Inspection: - 04.04.2024

In reference to the above-mentioned subject, this is hereby to inform you regarding status of trees
Transplanted by Transport Department (GNCTD) apropos to permission for transplantation of 168 trees
granted vide permission letter dated 18.12.2019 issued through F.no. 18/NFD/TC/Felling/19-20. A joint
inspection in this regard was carried out by officials on behalf of Central Forest Division (GNCTD) along with
Sh. Tarun Sachdeva (Section Officer, DTC Secretariat) Transport Department (GNCTD) and Sh. Subhash
Chand, (Assistant Manager, DIMTS) on 04.04.2024. During the course of inspection, the following
observations were identified:-

1). Transplantation is done along the boundary wall of Burari Cluster Bus Depot-1 and Auto Rickshaw
Institute Unit extending to Cluster Bus Parking Area-1, Transport Department Govt. of NCT of Delhi project
site.

2). 168 (One hundred and sixty eight) nos. of trees were transplanted (as per permission letter dated
18.12.2019) out of which 89 (Eighty Nine) nos. of trees were identified at the transplantation site.

3). Out of 89 (Eighty Nine) nos. of transplanted trees which were found/identified during joint inspection :-
(a). 27 (Twenty Seven) Nos. of transplanted trees were observed to be in good condition.

(b).62 (Sixty Two) Nos. of trees were observed to be in dried condition.

(c). No Tree Numbering has been observed on the transplanted trees.

(4). Official on behalf of Transport Department is unable to provide identification of remaining
79 (Seventy Nine) Nos. of Trees at the site of Tree Transplantation.

This is for your kind information and necessary action.

Encl: - (1). Permission letter dated 18.12.2019 issued vide F.No. 18/NFD/TC/Felling/19-20
(2). Observation made during Joint Inspection dated 04.04.2024 at Tree Transplantation Site

)
(3). Photographs of Transplanted trees observed at Transplantation Site

| "‘f.; oﬂ"f

.....

G Qi
Aadesh Kmm \Sa h“‘& “\w W

Tarun Sachdeva

(Forest Guard) ' (Forest Guard) (Section Officer, DTC Secretariat)
(Transport Department, GNCTD)
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A
\f),\']'o Encl: (Enumeration list of trees)
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GOVT. OF NCT OF DELHI , % S \;
DEPARTMENT OF FOREST AND WILD LIEE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLA NEHRKU RIDGE,
DELHI-110007(PH.:-23853561)

Date: {2 42.204]
To _

The Special Commissioner (Transport),
Transport Department, GNCTD,
3/9, Under Hill Road, Delhi-110054.

Sub: Permission for felling/transplantation of 495 no, of trees for construction of cluster
bus depot at Burari, Delhi.

With reference to your application dt. 13.06.2019 on the subject noted above, you are
hereby informed that permission is granted for felling of 327 no. of trees & transplantation of .
168 no. of trees for construction of cluster bus depot at Burari, Delhi, subject to the satisfaction
of the terms and conditions hereinto specified.

The required security deposit of Rs. 2,82,15,000/- (Rs. two crore eighty two lakh fifteen
thousand only) vide payment DD No. 548343 date 31.10.2019, from The State Bank of India, Ol¢!
Sectt, Delhi has been received.

Terms & Conditions _

1. Permission for felling/ transplantation of trees is granted at your risk and without prejudice
to the dlaim (s) of any other person/s who may be having any right (s) over the land or the
trees.

2. Felling/transplantation of tree/s shall be completed within 30 days of issue of this letter,

3. Material produced{yom trees shall not be disposed without permission of the Tree Officer.

4. Progress report of felling & transportation shall be submitted through Inspection Officer

concerned along with complete details of tree. You are requested to intimate this office at

least 3 days in advance before starting the removal of felled trees.

The timber/wood arising out of felling shall be auctioned by user agency and proceeds shall

be deposited as revenue to the Government Treasury. Lops and tops arising out of trees be

transported to the nearest public crematorium managed by MCD under proper receipt and

at his expense. He shall submit copy of the receipt obtained from such crematorium to this
office immediately thereafter.

The compensatory plantation of ten Hmes the ‘number of trees permitted for
felling/ transplantation shall be planted at Transport Authority premises Burari & Dera
Mandj, Delhi. Indigenous 4950 nos. of 6-7 ft. tall saplings of species such as Arjun, Jamun,
Gular, Pilkhan, Neem and other suitable sps. should be completed by the applicant within
9 months from the date of issue of this order and successfully maintain the plantation for 07
(seven) years. The completion of plantation shall be intimated to -this office alongwith
photographs. S
In the event of fajlure on the part of the permit holder to carry ouf¢ ;
hs indicated at serial number 6 above, the Tree Officer shsll

saplings and recover the cost thereof from the permit ol
the security deposit made by the permission holder, ox
Jand revenue and take suitable action as per DPTA, 1

o«

o

~

pensatory plantation
renge to plant tree
adjustment against
Very as arrears of

Ry

't'or of Forest

(Felling of 327 trees+ transplantion of 168 trees) orest Division
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INSPECTION REPORT
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GOVT OF NCT OF DELHI
DEPARTMENT OF FOREST & WILDLIFE,
OFFICE OF THE DY. CONSERVATOR OF FOREST (CENTRAL)
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
NEW DELHI-110007, (Ph: 011-23853561)

No. F. 18.NFD/TC/Felling/19-20/ &4~ -5 Dated: o 8, o 4—| 202y
ORDER

SUB: Regarding Non-Compliance of Terms & Conditions of Tree Transplantation/Felling

Permissions and Failure of Transplantation-reg
Ref:  Permission letter dated 18.12.2019 issued vide No. F.18/NFD/TC/Felling/19-20/573

Whereas you were granted permission under The Delhi Preservation of Tress Act, 1994 for tree
felling/transplantation of 495 no. of tree/s (327 Nos. trees for felling + 168 Nos. of Trees for Transplantation)
for the purpose of construction of Cluster Bus Depot — I at Burari, Delhi by the Tree Officer, Central Forest
Division.

Hereby, vide the aforementioned permission letter dated 18.12.2019 permission for Transplantation
of 168 trees was granted.

And whereas, as per the terms and conditions of the above-mentioned permission dated 18.12.2019
you were directed to carry out transplantation of 168 Nos of Trees at Burari Cluster Bus Depot — I Area
within 01 month from the date of issue of the tree transplantation permission.

Thereby, a joint inspection dated 04.04.2024 was carried out by officials on behalf of Central Forest
Division, Department of Forests & Wild Life (GNCTD) and the Section Officer, DTC Secretariat, Transport
Department (GNCTD). During the course of Inspection it was observed that out of 168 Nos. of Trees granted
permission for transplantation :-

1. Twenty Seven (27) Nos of Transplanted Trees are in good condition

2. Sixty Two (62) Nos of Transplanted Trees are in Dry Condition

3. Seventy Nine (79) Nos of Transplanted trees are missing from the Transplantation Site
(Official on behalf of Transport Department could not provide identification of the same)

Now therefore, under section 11(1) and 11(2) of the Delhi Preservation of Trees Act in view of the
above-mentioned facts you are hereby directed to plant 705 Nos of Tree Saplings
(141 nos of failed transplanted trees x 5 Times) of native indigenous Species like Neem, Pilkhan, Peepal,
Arjun, Jamun etc having a healthy root system with a minimum height of 6 feet within a period of 03
months.

Furthermore, you are directed to provide location of the site of compensatory plantation of 705 nos
of trees in lieu of failed transplantation of 141 Nos of Trees within a period of 01 week

Hereby, you are also directed to furnish an explanation apropos to failure in carrying out
transplantation of 141 Nos of Trees out of 168 Nos of Trees for which Tree Transplantation permission was

granted.
7 W
Qo
DY. CONSERVATOR OF FO T/TREE OFFICER

CENTRAL FOREST DIVISION
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To,
The Special Commissioner (Transport),
Transport Department, GNCTD,
5/9, Under Hill Road,
Delhi - 110054.
Copy to:

1. The Conservator of Forests, A Block 2" Floor, Vikas Bhawan, I.P Estate, New Delhi.

v"'vu ‘

v
DY. CONSERVATOR OF FOREST/%R{} FFICER
CENTRAL FOREST DIVISION
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